HIGH COURT OF CHHATTISGARH: BILASPUR

ENDORSEMENT

Endt. No. 130 /Confdl.j2023  Bilaspur, dated the | 5/03/2023
11-2-4/2002 (Part-1I) '

Copy of order no. 3095/923/21-B/C.G./2023 d&ted 14.03.2023 issued
by the Principal Secretary, Government of Chhattisgarh, Law and Legislative Affairs

Department, Raipur forwarded to:-

1) Shri Ganesh Ram Burman, Additional District and Sessions Judge (F.T.C.)
Jashpur for information and compliance. He is directed to handover charge
of the post of Additional District and Sessions Judge (F.T.C.) Jashpur
immediately. 2

2) District & Sessions Judge, Jashpur for information. ‘She is requested to ensure
that Shri Ganesh Ram Burman hands over charge immediately. She is further
requested to send a copy of the handing over charge report of the concerned
officer to this Registry. :

3) Budget Officer, High Court of Chhattisgarh,. Bilaspur for information.

4) Deputy Registrar (Checker/ Confidential/ Complaint), High Court of

Chhattisgarh, Bilaspur for information. :
In-charge, NIC High Court Computer Cell, High Court of Chhattisgarh,

Bilaspur with a direction to upload this order in the official web-site of this
High Court.
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